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ICICI Pru net falls 64%
on Covid provisioning

PRESS TRUST OF INDIA
Mumbai, April 19

DESPITE REPORTING A good
set of overall numbers, an
accelerated provisioning of
X200 crore for the pandemic
has crimped net profit of ICICI
Prudential Life by 64.2% to
X64 crore for the January-
March quarter.

However,a 7,400 crore of
investment income — gains
fromthe market —asagainsta
loss of 18,000 crore in Janu-
ary-March 2020 due to the
pandemic, has helped it cush-
ion the hit.It also had a payout
of 265 crore, net of reinsur-
ance for 205 claims from the

to 217% (well above the regu-
latory requirement of 150%)
with zero NPAs,well protecting
itsembedded valuewhich rose
26%to0321,100crore.

The value of its new busi-
ness premium (VNB) for the
quarter jumped 26% to I591
crore, while the same for the

the same for the full year
slipped to 960 crore from
1,069 crore in the previous
fiscal.

This is commendable
because for the first nine
monthsoftheyearits VNBwas
-99% but in Q4 it grew 26%,
helping it wipe out the deficit
and close theyearwith an over-
all 1% growth atI1,621 crore.
The company ended the fiscal
2021 with a 40% growth in
AUM at X2.14 lakh crore,and
alsobecame the market leader
among private insurers in new
business sum assured with a
13% market share, up from
11.8% ayear ago.

The VNB margin grew to

Northern Arc raises ¥40-crore debt from KMB

FE BUREAU
Chennai, April 19

CHENNAI-BASED DIGITAL
DEBT platform Northern Arc
on Monday said it has received
%40 crore of debt financing
from Kotak Mahindra Bank
(KMB), backed by partial guar-
antees from The Michael &
Susan Dell Foundation (MSDF)
and The Rockefeller Founda-
tion. The transaction is part of
the Covid-response package of
both these impact institutions.

The deal is the latest in a
series of sanctions received by
Northern Arc from develop-
ment finance institutions
(DFIs), as recognition for its
rolein enabling debt for under-
banked retail households,
small businesses and financial
institutions.

The funds will be used to
lend to retail households and
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Bama Balakrishnan,
COO, Northern Arc

household monthlyincome of
less than ¥25,000. Over the
last year, Northern Arc has
attracted debt financing from
an array of global DFIs and
impact investors such as US
International Development
Finance Corporation, Asian
Development Bank, Calvert
Impact Capital and FMO.
Funds raised so far have been

Northern Arc to provide
finance to micro-loan borrow-
ers and SMEs in India, who
were severely impacted by the
pandemic.

Bama Balakrishnan, COO,
Northern Arc, said, “The trans-
action is a unique result of our
structuringand product devel-
opment capabilities, combin-
ingwith ourextensive investor
reach to help raise funding for
our own balance sheet. While
we usuallyadopt thisapproach
to benefit smaller partner
institutions, this deal is proof

The deal is the latest in a
series of sanctions
received by Northern Arc
from development
finance institutions

that it can help larger and
higher rated NBFCs raise debt
at better pricing.”

Deepali Khanna, MD of
Asia regional office at The
Rockefeller Foundation, said:
“The Covid Liquidity Fund

SRS LIMITED - IN LIQUIDATION
~CIN:L74999HR2000PLC040183
Registered &Corporate office: 2nd Floor,SRS Multiplex, Sector-12, Faridabad, Haryana- 121007

demonstrates the power of
catalytic capital to harness
effective solutions for Indian
micro entrepreneurs who are
facing critical challenges,and
paves new ways to save jobs
and bolster economic activ-
ity,especially of the most vul-
nerable (poor and rural) pop-
ulations. It will cover the
working capital needs of
thousands of women entre-
preneurs, along with mini-
grid companies and micro
enterprises supported by
Smart Power India.”

Liquidator - Mr- Ashok Kumar Gulla

Liquidator's Address :- 23, South Patel Nagar, New Delhi - 110008
SALE OF ASSETS IN LIQUIDATION UNDER INSOLVENCY AND BANKRUPTCY CODE 2016
E-AUCTION SALE NOTICE

Sale of assets owned by SRS Limited forming part of Liquidation estate in possession of the liquidator appointed by Hon'ble National Company La
Tribunal, Chandigarh Bench vide order dated 15.10.2019. The sale of E-Auction shall be done through https://ncltauction.auctiontiger.net

pandemicdeaths,chiefexecu- fullyeargrew25.1%t031,621 25.1% for FY21,the new APE micro entrepreneurs with instrumental in enabling r? Assets Block R?fel;ve)Price garne§: :\Iﬂogey
. . : O/ i : : ‘a 0. nRs. eposit (In Rs.
J;é;,fligﬁ ?;T’él;%,}%% C}\I/][:(e)g[g; I\LSI fg;;fl,;lpsgﬁimaflclhz /Otgiel?c()%r(l)—, E?l?)ualizsvd gl‘;;}; llg)n g%u;‘éag 1| SRS Patiala Cinema located at Omaxe Mall, Near Kali Mandir, Patiala, Punjab-147001. Block 1 | 2,13,00,000 21,30,000
2 post-earnines call Y pany retur n’e d to t%e rowth crore gn the back of a 1 6 8% ' - 2.| SRS Pristine Cinema located at Sec-31, Pristine Mall, Faridabad-121003. Block2 | 39,00,000 3,90,000
post g5 cal Y . g . B 7 Ll ) 3.| 100% Equity shares of SRS Entertainment India Limited. Block 3 | 4,14,72,000 41,47,200
With the additional 200 momentumduringthereport-  year-on-year growth in March .. RP-Sanjiv Goenka (k- . 4TSRS Cneras’ Brand cookd | 54.00.000 £ 40000
crore provisioning forthepan-  ingquarter. 2021 to 1,101 crore,and the i’f‘ Group = : —— — — — — —
. . . i ot Laaail Ir Srs,ﬂu rce E-Auction will be conducted on“As is where is basis”, “As is what s basis”, “Whatever there is basis” and “No recourse” basis.
d}?mlc ll‘llthe March quartfir’ The net pI'OfIt declined by new business sum assured WA Slay Ahead Last Date for carrying out due diligence and submission of Earnest Money Depositis 29.04.2021. The E-Auction shall be conducted on 30.04.2021.Increment
the total money set aside 64.2%toI64 croreinJanuary- grew 22%. bids may be submitted with the increment of Rs.2,00,000 for Block 1 - Block4.
stands at 300 cfore, he said, March 2021 from 3179 crore New business premium FIRSTSOURCE SOLUTIONS LIMITED Aucton Timings-~~ Block 1o Block 4-~10:00 AM.to 04:00PM. | |
. . . . . o CIN: Le4202MH2001PLC 134147 In case the bids are received in last 15 minutes then the bid timings shall get extended by another 15 minutes. For further details, please contact Mr. Asho
addingtakingitssolvencyratio  for the year-ago quarter while  expanded 23%. Kumar Gullaat cell no. +91-9674713222, Mr. Dheeraj Madan at cell no. +91- 9999808581 and Ms. Prerna Jain at cell no. +91-7011096895.

Registered office: 5~ Floor, Paradigm "B’ wing, Mindspace,
Link Road, Malad (West), Mumbai - 400 064
Tel: + 91 22 6666 0888, Fax: + 91 22 6666 0BB7

Complete e-auction process document containing the details of assets and other relevant information are available at the websit
https://rbsa.inflannouncements.html or https://ncltauction.auctiontiger.net or through email at ip.srs@rbsa.in For any support relating to Auction tige
kindly contact Mr. Praveenkumar Thevar 9722778828, 079-6813 6854/55/51, 079-6813 6800.

MOSCHIP KERALA WATER AUTHORITY Web: www firstsource.com, Email: compliancecfficeri@firstsource.com T
TECHNOLOGIES LIMITED e-Tender Notice NOTICE Ashok Kumar Gull
7 Floor, My Home Twitza, Tendar Mo : 67/2020-21/KWA/PHC/D4/TVM(RTZ). Plan 30 OTiC Liquidator for SRS Limited

TSIIC Hyderabad Knowladge
City Radurg, Hyderabad, Telangana 500081,
CIN: L310908TGE1999PLC032184

NOTICE

NOTICE is hereby given that the
meeting of the Board of Directors of
the Company scheduled be held on
Tuesday, the 27"day of April, 2021, to
consider and to take on record, infer
alia, the Audited financial results
{Consolidated & Standalone) of the
Company for the quarter & year
ended 31" March, 2021.

Motice is hereby given that pursuant to Regulation 47 of SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015, a
meating of the Board of Directors of the Company will be held on
Tuesday, 11" May 2021 to consider and approve, infer-alia, the Audited
Standalone and Consolidated Financial Results for the Quarter and
Financial Year ended 31" March 2021,
The Motice is also available on the website of the Company i.e.,
www lirstsource.com and on the websites of BSE Ltd
(http:{www, bseindia.com) and NSE (hitp://www.nseindia.com).
By order of the Board of Directors
Sd/-
Pooja Nambiar
Company Secretary &
Compliance Officer

IBBI/IPA-003/IP-N00024/2017-2018/1017
ashok.gulla@rbsa.in;ip.srs@rbsa.in

RBSA Restructuring Advisors LL

Flat No.23, | AP L House,2nd Floor, South Patel Nagar, New Delhi, 11000

TS5 - Procurement of sewer cleaning machines and safety
equipment for sewer maintenance. EMD : Rs. 204792 Tender fee :
Rs. 41000. Last Date for submitting Tender : 19-05-2021 03:00:pm.
Phone 04712322303, Website : www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in, Superintending Engineer

KWA-JB-GL-6-17-2021-22 PH Circle, Thiruvananthapuram

DABUR INDIA LIMITED

CIN- L24230DL1975PLC007908

Regd. Office : 8/3, Asaf Al Road, New Delhi - 110 002
Tel. No. - 011- 23253488, Fax No. - 011-23222051
Website - www.dabur.com; e-mail ; investors@dabur.com

N O

Place: New Delhi
Date: 20.04.2021

SIEL FINANCIAL SERVICES LIMITED

(Formerly Known as Shriram Agro-Tech Indusitries Limited) (“Target Company™)

Registered Office; 4th Floor, Soni Mansion, 12-B Ratlam Kothi, Indore - 452001, Madhya Pradesh, India;
Tel: 491 9893025651; Fax: NA; Email: sielfinancialservices@gmail.com; Website: www.sielfinancial.com;
Corporate Identification Number: LE5999MP1990PLCO0TGTS

This Advertisement is being isseed by Saffron Capital Advisors Private Limited, on behalf of Parmeet Singh Sood (“Acquirer 1)

Date : 19" April 2021
Place : Mumbai

For MosChip Technologies Limited
&di- CS Suresh Bachalakura

In compliance of Regulation 47(1)(a) of the SEBI (Listing Obligations and Disclosure

and Aveen Kaur Sood (“Acquirer 27) (Acquirer 1 and Acquirer 2 are hereinatter collectively referred to as “Acquirers”), pursuant

H ':ng.“EIIEd Company Secretary qumrements) Regulatlonsl, 2015 this is FO inform that a meeting of the Bgarq of V/ ZEN TECHNOLOGIES LIMITED to Requilation 18(7) of the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations,
el L2l Directors of the Company will be held on Friday, the 7th May, 2021at New Delhi to inter / CIN: L72200TG1993PLCO13930 2011 and subsequent amendments therelo, (“Takeover Regulations™) in respect of the open offer 1o acquire shares of the SIEL

-alia, consider and approve the Audited Standalone and Consolidated Financial Res /P :L:E:t'h?:ran:*: gﬁrﬂiﬂﬂ;‘;:ﬁiﬂrﬁ b Financial Services Limited (Formery Known as Shriram Agro-Tech Industries Limited) (*Offer”). The Detailed Public Statemant
DUNCAN ENGINEERING LIMITED | | -ults for the Quarter /Financial Year ended on 31st March, 2021and to consider rec st o = : gana - with respect to the aforementioned offer was published on March 03, 2021 in Financial Express (English National Daily). Jansatta

NOTICE TO SHAREHOLDERS

-ommendation of final dividend, if any, for the financial year 2020-2021.
Investors may also refer to the websites: www.dabur.com, www.nseindia.com or
www.bseindia.com

(Hindi Mational Daily), Mumbai Lakshdeep (Marathi Daily - Stock Exchange situated) and Balwas Times (Registered Office of the
TRANSFER OF EQUITY SHARES OF THE COMPANY TO THE Company). Subsequently, corrigendum to DPS and Letter of Offer was published on April 13, 2021 ("Corrigendum 1°) in tha
same newspapers in which the DPS was published.

INVESTOR EDUCATION AND PROTECTION FUND {IEPF) AUTHORITY
: A : _ The shareholders of the Targe! Company are requested to kindly note the following:

:ﬂ'EEIE1ET::E"L'£"E’:J¢EEE”:Eﬁfmﬂjﬁ:ﬁnﬁﬂwﬂgﬂ:ﬂm?ﬁ;ﬁ&ﬂi 1. Offer Price is Rs. 2.25/- (Rupees Two and Twenty Five Paise Only) per Equity Share. Thare has been no upward ravision in the

and Refund) Rules, 2006 (the Rules), as amended, e Company is required ta transfer the Offer Price.

equily shares in respecl of which dividend remains unpaid or unclaimed lor seven 2. Committee of iIndependent Directors (hereinafter referrad to as “IDC™) of the Target Company has recommended that the

comsecutive years to IEPF Authority. The Company has wploaded full defails of such (Offer is fair and reasonable and in line with the SEBI (SAST) Regulations. Further, 1DC is of the view that the Offer Price is inling

sharehelders and shares due for transfer lo IEPF Account on ils websile al with the parameters prescribed by SEBI in the SEBI (SAST) Regulations. The IDC's recommendation was published on April

hitpsi//www.zentechnologles.com/unpaid-unclaimed-dividend. 17, 2021 in the same newspapers in which the DPS was published.

ﬁ;ﬂ;ﬁ:ﬁlﬂzﬁhﬁfﬂwﬁ:ﬂu: :i";;’:'iﬁ'::‘;‘ ;“fg:‘:::;‘:; "::'1‘:;:";3:';: 3. The Offeris not a competing offer in terms of Regulation 20 of SEBI {SAST) Regulations.

regisiered with the company. In case the Company does nat recelve any nur'nrnuninmnimm 4. The Letter of Offer with respect to the Open Offer ("LoF") dated April 1, 2021, was dispatched on Apnl 10, 2021 fo all the

the concerned sharehalders by 15 Oclober 2021, the Company shall, with a view 1o comply Eligible Shareholders of the Target Company holding Equity Shares as on the Identified Date, April 5, 2021

with the requirement sel out in the rules, transfer the shares to IEPF Account by the due date, 5. Public Sharaholders are required to refer 1o the Section titled “Procedure for Acceplance and Settlement of the Oller” at

without any furthar nolice as per procedurs stipulated in the Rules and no liability shall lie page 26 of the LoF in relation to inter alia the procedure for tendering their Equity Shares in the Open Offer and are required to

agaknst ihe Company In respect of the shares soransiemed, adhers to and follow the procedure outfined therain,

The concerned sharehalders may nole thal, upon such iranster. they can claim the said 6. Please nofe that a copy of the LoF will also be available on SEBI's website (www.sebi.gov.in).

eeerbad e ey, el rom [EFF Authority after folowing [he rocefut® | | 7 Kind Attention Physical Shareholders: Eligible Shareholders holding Equity Shares in physical form and who have nol
received the physical copy of LoF for any reason whalzoever, may send request 1o Registrar & Transfer Agent to the
Open Offer, MAS Services Limited (“RTA") at investor@masserv.com and avail soll copy of the LoF Alternatively,
Eligible Shareholders may also download the soft copy of LoF from the website of SEBI's website (www.sebi.gov.in) or

For furlher information, concerned shareholders may contact:
The Registrar and Transfer Agent, KFin Techaologies Private Limited,

Manager 1o the Oifer, www.saffronadvisor.com or Target Company, www.siellinancial.com.
. Instructions for Public Shareholders:

Unit; Zen Technologies Limited, Selenlum Tower B, Plol Ho.31 & 32, Financlal
District, Gachibowli, Hyderabad - 500 032, Tel No.: 040-6716 2222, 040-6T16 1606, 8
:::;';;?5: ::::s::adri}::ﬁ:{:m:ﬁ;?&:w st Hih g ntarat aiiee i aond avrual ad a.In :asm_ﬂ Equity El_mres held ?n physical form In a-.:t:nrdann:e_ with ﬂ?e F!'eguentlj,' Asked Questions issued by SEBL, "FAlls
investors@zentechnologies.com. - Tendering of _prt].-'sucal shares in buyback offer/ open offer’ exit offer/delisting” dated February 20, 2020, SEBI Circular no.
SEBIYHOYCFD/CMDT/CIR/P/2020/144 dated July 31, 2020 and BSE notice no 20200528-32 dated 28 May 2020,
sharehobders holding securities in physical form are allowed to tender shares in open offer. However, such tendering shall
be as per the provisions of the SEBI (SAST) Regulations.
An Eligibde Sharaholder may participate in the Open Offer by providing hs/her/its application in writing on a plain paper
signed by all Eligible Sharehotders (in case of joint holding) stating name, address, folio number, number of Equity Shares
held, Equity Share certificate nember, number of Equity Shares tendered for the Offer and the distinctive numbers thareof,
enclosing the oniginal Equity Share certificate(s), copy of Eligible Sharehobder's PAN card(s) and executed share transter
form in favour of the Acquirers. Eligibie Shareholders must ensure that the plain paper application, akong with the TRS and
requisite documents, reach the Reqistrar to the Offer not later than 2 {two) days from the closure of the Offer (.e. May 07,
2021) by 5.00 p.m. If the signature(s) of the Eligible Shareholders provided in the plain paper application differs from the
specimen signature(s) recordad with the Registrar of the Company or are not in the same order (although attested), such
plain paper applications are liable 1o be rajected under this Offer,
b. Incase of Equity Shares held in dematerialized form: An Eligible person may participate in the Open Offer by approaching
their broker/seliing member and tander shares in tive open offer a3 per the procedure &5 mentionad in the Lok along with
other details, The Public Shareholders holding Shares in Demat mode are not required fo fill any Form of Acceplance.

(Formerly Schrader Duncan Limited)
Regd Office: F-33 Ranjangaon MIDC
Karegaon, Tal. Shirur, Pune 412 209
Phone: 021-38660066,
Email.complianceofficer@duncanengg.com
CIN: L28991PN1961PLC139151

NOTICE

Pursuant to Regulation 29 read with
Regulation 47 of SEBI {Listing
Obligation and Disclosure
Requirements) Regulation, 2015,
Notice Is hereby glven that a
Meeting of Board of Directors of the
Company will be held on Friday,
May 7, 2021, inter alia, to consider
and approve the Standalone
Audited Financial Results of the
Company for the quarter and year
ended 31st March, 2021.
The said information is available in
the website of the Company,
www.duncanengg.com and also on
the website of the stock exchange,
www.bseindia.com.
For Duncan Engineering Limited
Rajib Kumar Gope
Company Secretary

for Dabur India Limited
Sd/-
(AK Jain)
EVP (Finance) & Company Secretary

New Delhi
19th April, 2021

CORRIGENDUM

EXTENSION OF AUCTION DATED 20.04.2021
LANCO BABANDH POWER LIMITED- IN LIQUIDATION

This is in reference to the Sale Notice published on 22.03.2021 for the auction to be held on
20.04.2021.

This is to inform that the said auction is being extended to 12 TH May, 2021 at 3.00 pm to 5.00
pmi in view of the rising number of Covid-19 cases AND imposition of lockdown in various part
of the country. The details of extension of E-Auction are as follows:

Date: 12 th May, 2021

Time: 3.00 pmt0 5.00 pm

Last date of submission of EMD and documents: 11 th May, 2021 by 7.00 pm

This notice has been issued by the Liquidator, in order to inform the prospective bidders about
the extension of auction dated 20.04.2021.

Sanjay Gupta

Liquidator in the matter of Lanco Babandh Power Limited
IBBI/IPA-001/IP-P00117/2017-18/10252

Address: E-10A, Kailash Colony, Greater Kailash - I, New Delhi -110048
Email: assetsale2@aaainsolvency.com, sanjaygupta@aaainsolvency.com,
lanco.babandh@aaainsolvency.com

Contact Person: Puneet Sachdeva/Mr. Asif Khan +91-8800865284 / 011466646128

Date: 20-04-2020
Place: New Delhi

For Zen Technologies Limitad
Hansraj Singh Rajput
Company Secralary

Place: Hyderahad
Date: 18 April, 2021

ACC Limited

CIN:L26940MH1936PLC0O02515

Registered Office: Cement House, 121, Maharshi Karve Road, Mumbai - 400 020
Tel. No.: 022-41593321; Fax No.: 022-66317458; Website: www.acclimited.com; e-mail: ACC-InvestorSupport@acclimited.com

Extract of Consolidated Unaudited Results for the Quarter Ended 31-03-2021

Place ; Pune
Date : 19.04.201

(% in Crore) 8. Interms of Regulation 16(1) of the SEBI (SAST) Regulations, the Draft Letter of Offer was submitted to SEBI on March 08,
2021, All observations received from SEBI by way of their letter no. SEBIHO/CFD/DCRIOW, 739211 dated March 31, 2021
3 months Precedin g Curmspunding Pravious recerved from SEBIin terms of Regulation 16{4) of the SEBI {SAST) Regulations have beenincorporated in the LoF,
ended 3 months ended 3 months ended year ended 10.There have been no other material changas in relation ta the Offer, since the date of the public announcement on February 25,
Particulars 31-03-2021 31-12-2020 31-03-2020 31-12-2020 2021, saveas otherwise disclosed in the DPS, DLOF, LOF an Corrigendum 1.
11 Schedule of Activities:
Unaudited Unaudited Unaudited Audited Activity Original Revised
T : 3 _ Day and Date Day and Date
Net Profit for the period (before exceptional item and tax) 754.21 AR5.00 47608 1,884 86 Publication of DPS in the newspapers Thursday, March 04, 20271 | Thursday, March 04, 2021
. . Filing of the draft letter of offer with SEBI Friday, March 12, 2021 Friday, March 12, 2021
4 f g
Met Profit for the period before tax (after exceptional item) 754.21 28899 476.08 1,708.85 Lot darte-Tor- oo oetiive: bl Friday, March 26, 2021 Friday, March 26, 2021
Met Profit for the period after tax 562.59 472.44 323.02 1,430.26 Last date for SEBI observations on draft letter of offer
: : {in the event SEBI has not sought claritications or Tuesday, April 06, 2021 | Wednesday, March 31, 2021
Total Comprehensive Income for the period 573.74 460.82 320.09 141568 additional information from the Manager fo the Offer)
Paid-up Equity Share Capital 187.99 Identified Date * — — Thursday, April 08, 2021 |  Monday, April 5, 2021
= ) , Letter of Offer to be dispatched to Eligible Shareholdars Manday, April 19, 2021 Monday, April 12, 2021
ch:a_r Equ|.t;-,.f (excluding Revaluation Re:egrw} as shown Last date for revising the Offer price’ number of shares Manday, April 26, 2021 Tuesday, Aprl 20, 2021
in the Audited Balance Sheet of the previous year 12,511.14 Last Date by which the committes of the independent Friday, April 23, 2021 Manday, April 19, 2021
Earni H £%10 h{not a I d}' directors of the Target Company shall give its recommendation
d nm_g& pershare each \not annualised): Date of publication of Otfer (pening Public Announcement Maonday, April 26, 2021 Tuesday, &pril 20, 2021
a) Basic L1 29.96 2516 17.20 76.16 Date of commencement of Tendering Period Tuesday, April 27, 2021 | Thursday, April 22, 2021
(b} Diluted 4 2988 2510 17.16 75 Og (Offer Opening Date)
: Date of Expiry of Tendering Period {Offer Closing Date) Manday, May 10, 2021 Wednesday, May 5, 2021
Key numbers of Uaudited Standalone Results of the Company are as under :- (% in Crore) Last Date for completion of all requiremnants including Tuesday, May 25, 2021 Thursday, May 20, 2021
- - 1 payment of consideration
3 months Ff’EﬂEdmg Cnrrespundlng Previous * Idarhied Date iz onily for the purpase of delerminimg the Equily Shareholders of the Targsi Cormpany as an speh dabe fo wivam e Lelter of Offar
] ended 3 months ended 3 months ended year ended wouled be sent by Envall | Post It is clarified that all the sharehoiders hoiding Equity Shares af the Targel Campany (remisiered or unregistered) (excep!
Pa FthLIEa rs 31-03-2021 31-12-2020 31-03-2020 31-12-2020 fhe Acquirers and Provmaier amd Promofer group of e Targel Company) are eligifte fp participare i this Offerany time before fha closuare of s Offer
: : : - Corrigendum to Letter of Offer (“Corrigendum 27) is given for following points:
Unaudited Unaudited Unaudited Audited 1. References to the Ofer Price was inadvertently stated in the LOF. for cash at a price of 2 2.25 (Rupees Two and Twenty Five
Total Revenue from Operations 4 791.88 4144 69 350171 13 784.54 Paise onlfy) towards interest) per equity share (“0ffer Price™). However, it should be read as for cash at a price of  2.23
. : ' . ' {Rupees Two and Twenty Five Paise only) par equity share {“Offer Price™) in all the places of Letter of Offer,
Met Profit for the period (before exceptional item and tax) 748.89 45146 472.83 1,863.79 2. References to the Newspaper name Mumbai Lakshdaep was inadvertently stated in the LOF as Navshakti. However, it should
: i R : be read as Mumbai Lakshdeep in all the places of Letter of Oifer.
Net Profit for the period before tax (after exceptional item) #4550 S e LBRLAS Capitalised terms used but not defined in this Advertisement shall have the same meanings assigned to such terms inthe Public
Net Profit for the period after tax 55741 45392 31994 141494 Annpuncement and‘or DPS and/or LoF and/or Corrigendum 1. The Acquirers accept full responsibility for the information
: contained in this Advertisement and also for the obligations of the Acquirers as lald down in SEBI (SAST) Reguiations. This
Total Comprehensive Income 568.57 452.27 317.05 1,400.40 Advertisement will alsa be available on SEBFs website at www.sebi gov.in

MNote:

The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and
Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are available on the websites of the stock
exchanges www.bseindia.com and www.nseindia.com and also onthe Company’s website www.acclimited.com

ACC

SAFFRON CAPITAL ADVISORS PRIVATE LIMITED
Corporate ldentification Number: U67120MH2007PTC1667 11

605, Sixth Floor, Centre Point, J.B. Nagar, Andheri (East), Mumbai - 400 059, Indiz
Tel. No.: +91 22 4082 0914-915; Fax No.: +91 22 4082 0999

Email id: openotlers@satironadvizorcom; Website: www.salfronadvisor com
Investor grievance: investorgrievancei@saffronadvisos.com

SEBI Registration Number; INM 000011211; Validity of Registration: Permanant
Contact Person: Amit Wagle/Gaurav Khandabwal

For and on behalf of the Board of Directors

{Sridhar Balakrishnan)
MANAGING DIRECTOR & CEO
DIN:0B699523

Place: Mumbai
Date: April 19, 2021

Place: Gurugram
Date: April 19, 2021

Sunpest Comim

f‘-inan::i“.ep. .in




